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fafics, & 39 |0 2, 100 Gc oM WA | (2) S0 Feralk 410 TR G & 
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T, MG §GH, AATGDR 

fewor : Hor SfRRgETT WG B A, SR, # WD, BT 1174(30), TG 18 TS, 2007 W TS B 
g oY TR TeaTEd SRNET W0 BT 1630(37), TR 13 RAGEY 2007, BT 1811(3F), TG 24 SEREY, 2007, 

BIIM. 55(3), TG 9 WAL, 2008, DI 428(3), TG 4 ATE, 2008, DI 865(37), TR 11 30, 2008, 

DL 1804(3), AW 31 JaATS, 2008, DL 2728(3), TEIW 25 TdaY, 2008, BLIT. 1366(31), TG 27 7%, 

2000, DT3T.1802(3) AW 22 TS, 2000, BT 2399(37), T 18 Raday 2000, BT 3122(37), T¥E 7 

fewaR, 2009, H1.37M. 3123(37), TNI@ 7 &R, 2000, B 142(3), TNRT 21 FaY, 2010, DLAT 619(3F), TN@ 

19 AT, 2010, HLIM. 1662(3), AW 13 FeTs, 2010, HLIT. 2390(3), @ 30 Riday 2010, BT 2004 (37), 

A 8 fa¥aR, 2010, HIAT 181(37), AW 28 AR, 2011, DL 692(37), TG 5 e, 2011, BT 1537 (37), 

TG 6 FATE, 2011, PLIT. 1754(3), TG 28 TS, 2011, DL 2600(37), TEW 22 TAGY 2011, BLI 

264(37), AEW@ 13 WRAW, 2012, DA 1150(37), AW 22 W, 2012, BLIAT 2039(3), dN@ 5 fAEY 2012, 

DI, 2802(37), TE@ 27 TIER, 2012 3 H1.3M. 2850(3), A 7 f&HEY 2012 T H1.37M. 592(3H), @ 8 AT, 

2013, HIIM. 045(3), Téw@ 8 aWid, 2013, BLaM. 2287(30), TE@ 27 s, 2013, HLIM 2288 (), Td@ 27 

TS, 2013 31X DIAM3489(3), TG 26 TaaY, 2013, DL 21(3), TEIW 3 TTad, 2014, DL 561(3), T 
26 WA, 2014 ERI W1 WAET faHan o | 

MINISTRY OF ENVIRONMENT AND FORESTS 

NOTIFICATION 

New Delhi, the 1st May, 2014 

S.0. 1190(E).—In exercise of the powers conferred by clause (b) of sub-section (1) of Section 12 and 

Section 13 of the Environment (Protection) Act, 1986 (29 of 1986) read with rule 10 of the Environment 

(Protection) Rules, 1986, the Central Government hereby makes the following further amendments in the 

notification of the Government of India in the Ministry of Environment and Forests, number S.O. 1174(E), 

dated the 18th July, 2007, namely :- 

In the Table appended to the said notification,-
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(a) for serial numbers 40, 44, 49, 52, 56 and 64 and the entries relating thereto, the following serial numbers 

and entries shall be substituted, namely :- 

[€)] (2) 3) @ 
"40 | M/s Aditya Environmental Services (1) Mr. Rajiv Vasudeo Aundhe 

Pvt. Ltd., Plot P-1 Lalit Commercial (2) Ms. Himani Pradeep Joshi 01.05.2014 

complex, MIDC Mahopada, Rasayani, District - | (3) Mr. Ramchandra Balu to 

Raigad -410207 Bhandare 30.04.2019 

(Maharashtra) 

44 M/s Global Enviro Labs, (1) Mr. T. Murali Krishna 
#2-2-1075/14/A/1, (2) Mr.R. Rama Krishna 01.05.2014 

1st Floor, Tilak Nagar ‘X’ Roads, Bagh (3) Ms. K. Gayathri to 

Amberpet, Hyderabad — 500013 (Andhara 30.04. 2019 

Pradesh) 

49 M/s Padmaja Aerobiologicals Pvt. Ltd., " (1) Dr. Nandkishor T. Joshi 

NANDAN" Plot No - 36, (2) Mr. Ramdas B. Chaudhari 01.05.2014 

Sector - 24, Near Bank of India (3) Mr. Kishor P. Potekar to 
Turbhe, Navi Mumbai - 400705 30.04.2019 

(Maharashtra) 

52 M/s SGS India Pvt. Ltd., (1) Shri Utpal Mazumdar 

267, Phase — IV, Udyog Vihar, (2) Shri Ajay Kumar Sharma 01.05.2014 

Gurgaon — 122015 (Haryana) (3) Shri Devendra Kumar to 

30.04. 2019 

56 M/s Sai Laboratories Pvt Ltd., Flat No.211, (1) Mr. Allam Satyanarayana 

Challa Estate, Erragadda Main Road, Hyderabad | (2) Mr. D.V. Prem Swaroop 01.05.2014 

—500018 (3) Mr. K.A. Haripriya to 

(Andhra Pradesh) 30.04. 2019 

64 M/s Enviro Analyst & Engineers Pvt. Ltd., Row | (1) Dr. Jaiprakash Trakru 

House No. 2, Shalam Gardens, 100 FT Kanakia | (2) Dr. Nilambari V. Daripkar 01.05.2014 

Road, Opp. Kanakia College, Mira Road East, (3) Ms. Nikita Thakur to 

District - Thane - 401107 (Maharashtra) 30.04.2019"; 

(b)  after serial number 118 and the entries relating thereto, the following serial numbers and entries shall be 
inserted, namely :- 

(€] (2) 3) (C)] 
“119 | M/s Fare Labs Pvt. Ltd., (1) Mr. D. Mathur 

P-94, Sector-30, Near Shivam Hospital, (2) Mr. C.S. Joshi 01.05.2014 

Gurgaon - 122002 (3) Dr. Meenakshi Tripathi to 

(Haryana) 30.04. 2019 

120 M/s Prakriti Consultants Services, 12, (1) Dr. Divya Misra 

Vishnupuri Church Road, Aliganj, (2) Dr. Satya Prakash Pathak 01.05.2014 

(Mahanagar Ward) Lucknow - 226024 (Uttar | (3) Mr. Varun Parasar to 

Pradesh) 30.04.2019"; 

[ F.N0.Q.15018/23/2013-CPW ] 

Dr. RASHID HASAN, Advisor 

Note.-The principal notification was published in the Gazette of India, Extraordinary vide number S.0. 1174 

(E), dated the 18th July, 2007 and subsequently amended vide notification numbers S.O. 1539 (E), dated the 

13th September, 2007, S.O0.1811(E), dated the 24th October, 2007, S.0.55(E), dated 9th January, 2008, 

S.0.428(E), dated the 4 th March, 2008, S.0.865(E) dated the 11th April, 2008, S.0.1894(E) dated the 31st 

July,2008, S.0.2728(E) dated the 25 th November, 2008, S.0.1356(E) dated the 27 th May, 2009, S.0.1802(E)
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dated the 22nd July, 2009, S.0.2399(E), dated the 18th September, 2009, S.0.3122(E), dated the 7th 

December, 2009, S.0.3123(E), dated the 7th December, 2009, S.0.No.142(E), dated the 21st January, 2010, 

S.0.619(E), 19th March, 2010, S.0.1662(E) dated the 13rd July,2010, S.0.2390(E), dated the 30th September, 

2010, S.0.2904(E), dated the 8th December, 2010, S.0.181(E), dated the 28th January, 2011, S.O. 692(E), 

dated the 5th April, 2011, S.0.1537(E), dated the 6th July,2011 , S.0.1754(E), dated the 28th July,2011 

S.0.2609 (E) dated the 22nd November, 2011, S.0.264 (E), dated the 13 February, 2012, S.0.1150(E), dated 

the 22nd May, 2012, S.0.2039(E), dated the 5th September,2012, S.O. 2802(E) dated the 27 th November, 

2012, S.0. 2850(E), dated the 7th December, 2012, S.O. 592 (E), dated the 8th March, 2013, S.0.945(E), 

dated the 8th April, 2013, S.0.2287(E), dated the 27th July, 2013, S.0.2288(E), dated the 27th July, 2013, 

S.0.3489(E) dated the 26th November, 2013, S.0.21(E), dated 3rd January, 2014 and S.0.561(E), the 26th 

February, 2014 
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